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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 06.02.2020 (THURSDAY) 

COURT IV 

10:30 AM 
 

  In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical)  
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    I.A No. 605 of  

2020 in Comp. App. 

(AT) No. 315 of 

2018 
 

Arti Meenakshi Muthiah 

Vs. 

MCTM Global Investments Pvt. Ltd. & 

Ors. 

Nikhil Nayyar Namitha Mathews 

 

After the above 
 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 712 of 

2019 & I.A No. 

4096 of 2019 
 

Bhagwan Singh Rawat. 

Vs. 

State Bank of India & Anr. 
 

Mangesh Krishna Ankur Mittal-R1 

Abhishek Anand-

RP 

 

  For Admission (After Notice) 

2.    Comp. App (AT) 

(Ins) No. 850 of 

2019 

S.P. Coal Resources Pvt Ltd. 

Vs. 

Indus FILA Ltd & Ors. 
 

Goutham Shivshankar  Yugank Goel (R2), 

Supriya Jain(RP) 

3.  Comp. App. (AT) 

(Ins) No. 1233  of 

2019 

Excel Infra Logistics Pvt. Ltd. 

Vs. 

Karnani Solvex Pvt. Ltd. 
 

Pradhuman Gohil Prince Mohan 

Sinha 

4.  Comp. App (AT) 

No. 302-315 of 2019 

 

Jaiprakash Associates Ltd. 

Vs. 

Neena Somani & Ors. 

Ruchira Gupta  B.S. Bagga-R6 to 

R11 

R.S. Singh-R22 

Nitin Chauhan 

5.  Comp. App. (AT) 

No.323 of 2019 

 
 

A Renuga 

Vs. 

Shar Theme Park Pvt. Ltd. & Ors. 

Nishtha Khurana K.V. Balakrishnan 

 

  For Hearing 

6.    Comp. App. (AT) 

No. 365 of 2019 
 

Part Heard 

Jayshree Damani & Anr. 

Vs. 

Atlas Copco (India) Ltd. 

With 

Mahesh Agarwal Hemant Sethi, 

Gaurav Sethi 
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7.  Comp. App. (AT) 

No. 366 of 2019 
 

Part Heard 

Janak Mathuradas  

Vs. 

Atlas Copco (India) Ltd. 

Mahesh Agarwal Hemant Sethi, 

Gaurav Sethi 

8.  Comp. App (AT) 

No. 262 of 2019 

 

 

 

Safeco Hygiene Films Pvt. Ltd. 

Vs. 

Loganmoy Ltd. Matheson Trust 1 Co. 

(BVI) Ltd. & Ors. 

With 

Aayushi Sharma  Mohit D. Ram-R1 

9.  Comp. App (AT) 

No. 263 of 2019 

 

 

SBPL Polymers LLP. 

Vs. 

Loganmoy Ltd. Matheson Trust Co. 

(BVI) Ltd. & Ors. 
 

Nakul Mohta Mohit D. Ram-R1 

10.  Comp. App. (AT) 

No. 296 of 2019 

 
 

Vijaya Sai Poultries Pvt Ltd. 

Vs. 

Vemulapalli Sai Pramella & Ors. 

Manisha Chaudhary C.B.N. Babbu 
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